To Approve the Factories Setup in Unapproved Area

*1046. Shri Parmod Kumar Vij, M.L.A.: Will the Urban Local Bodies Minister be
pleased to state-

(a) whether there is any proposal under consideration of the Government to

approve the factories set up in unapproved area on the pattern of
residential colonies in State;

(b) if so, the time by which such factories are likely to be regularized; and

(c) if not, whether there is any proposal under consideration of the
Government for smooth operation of said factories in future?

Sh. Anil Vij, URBAN LOCAL BODIES MINISTER
(a) No, Sir.

(b) In view of answer (a) the question of fixing the time frame does not
arise.

(c) The process of conduct of survey by Industries Department is in

progress. Once the same is finalized, a view will be taken by the
Government.
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